| TEM NO 57 REG STRAR COURT. 2 SECTI ON XV
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).19129/2008

UNION OF | NDI A Petitioner(s)
VERSUS

NASI M AKHTAR Respondent ( s)

(Wth office report)

Date: 19/02/2009 This Petition was called on for hearing today.

For Petitioner(s)
Dr. Prabhat Kumar, Adv.
M. B. Krishna Prasad, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

I ssue fresh notice to the unserved respondents through Registered Post A D. Dasti
service, in addition, is allowed.
List the matter on 26-3-2009.

(S. G SHAH)
va Regi strar



